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11 13 stated that as and when work.w.i 11 be available,
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applicant will be engaged in preference to juniors anU ;)

freshers.

In view of the above, this OA is disposed of with"
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direction to respondents to re-engage applicant as and

vwui r-. - vvill be available with them in ; preference to

juniors and freshers, No order as to costs.
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(Kuldip Singh)
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